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period, there was no major gap between 
demand and. availability of melting scrap due 
to import of steel 6crap. 

(d) An increase of approximately 6 per 
cent and 20 per cent was registered in the 
prices of indigenous and imported scrap 
(landed cost) during 1986-87 to 198788., 
During the same period the billet prices 
increased by approximately 18 per cent. 
Hence there was no adverse impact on func-
tioning of mini steel industry due to increase 
in cost of scrap prices. 

(e) Does not arise. 

Victimisation of JEs of CPWD 

2307. SHRI M. A.. BABY; 
SHRI  MOHAMMAD  AMIN: 

SHRI   MOSTAFA    BIN 
QUASEM: 

SHRI   SUKOMAL  SEN: 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state: 

(a) whether Government had agreed that 
there would be no victimisation of the Junior 
Engineers Of ^C.P.W.D, for their 
participation in indefinite strike; and 

(b) whether it is also.a fact that due to 
participation in strike their annual increment 
has been defered by 37 days and this period 
has not been counted  as  qualifying service? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) j (a) Yes, it was 
agreed that there would Tse no victimisation 
of  Junior Engineers who had gone on strike 
(during 14-7-87  to  20-8-87). 

(b) The period of strike in which Junior 
Engineers of CPWD praticipa-ted, has been 
treated as dies-non' without entailing 
forfeiture of their past service. This has 
resulted in the postponement of the date of in-
crement in their cases. 


